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ONGC’s cash reserves and working capital

*123. SHRI MANISH GUPTA: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a)  whether the public sector Oil and Natural Gas Corporation’s (ONGC) cash

reserves are precariously low, if so, the details thereof;

(b)  whether the situation has been aggravated by Government’s policy of pushing
State-run firms to pay out more dividends, go in for buybacks and acquire stakes in

other State-owned firms to meet its fiscal deficit targets, if so, the details thereof; and

(¢) whether the dwindling of ONGC'’s cash reserve had adversely affected its
working capital requirements, if so, at what level should such reserves be ideally kept,

the details thereof?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) to (c) A statement is laid on the Table of the House.

Statement
(a No Sir.

(b) and (c) No, Sir. ONGC has declared a dividend of 140% of paid up capital
amounting to X 8806.19 Crore for the Financial Year 2018-19 as against 132% amounting
to X 8469.94 Crore for the Financial Year 2017-18. ONGC bought back 25,29,55,974 equity
share amounting to I 4,022 Crore. The total payout ratio considering the dividend

applicable, dividend distribution tax and buyback was 54.79% of PAT.

ONGC, during 2017-18, acquired 51.11% stake in HPCL for X 36,915 crore to add
more value and growth to business and considering the potential benefit from vertical
integration across the oil and gas value chain and the synergies arising out of acquisition

of a downstream oil refining and marketing company.

ONGC has maintained its activity level and no activity has been curtailed during

2018-19, due to shortage of funds.

SHRI MANISH GUPTA: Sir, over the last few years, ONGC has undergone a
metamorphosis. It has diversified widely even into things like SEZ infrastructure, retail,
etc. The question is: Is ONGC shifting away from its core competency in oil exploration
and production and is it because of the continuous movement of NELP-II and NELP-

IIT where privatization is taking place?
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SHRI MANISH GUPTA: Sir, there is ONGC Videsh Limited. It has acquired a lot
of oilfields across 20-30 countries. What is the future of OVL?
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SHRI JAIRAM RAMESH: Sir, it is very clear that ONGC taking over GSPC’s gas
blocks or ONGC taking over part of HPCL are not corporate decisions but are political

decisions. Some years ago, the Finance Minister presented in his Budget a plan of
vertical integration and creating a few giant oil companies. Now, in recent days, I have
read reports that there has been a rethinking on this plan. I would like to ask the hon.
Minister: What is the policy of the Government on creating a large behemoth in the

oil and gas sector?
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SHRI MANAS RANJAN BHUNIA: Sir, I want to know, through you, from the hon.
Minister: What prompted the Government and your Department with a pressing effect
to disinvest ONGC, which is one of the top Navratna companies in our country? What

are the reasons?

SHRI DHARMENDRA PRADHAN: Sir, I think the hon. Member is not adequately
informed. There is no plan of disinvestment of ONGC. This is the latest information the

Government have.

SHRI K.K. RAGESH: Sir, it was reported in the media that 149 oilfields of the ONGC
are going to be privatised. Sir, ONGC is a profit making company. Why are the oilfields
being privatised? What is the logic behind that? Please explain.

it eRiE WO WU JEI8Y, SR AU AR <, df # AT AR Bl 915 H
A wHS Wbl g, oifdd ot H Wy # s gl

FHUT HEIGY, 2 & resources b AT &l AT 8- AR B H THART 2, SHDI
T ol I Ig-T AT SHH! monetise BT | Disinvestment a1 81 J&T 8, privatization
21 8l &1 ¥, U& URGE bidding process & ONGC & PV discovered fields i
public domain # ¥ I &1 9Rd @ faf-arawen ot ErRll WRER & @o & U1
DI SITGT S, SHTGT HIF SATGT B, 9 &I & AMGI T monetise B Ig
21 399 ONGC 9l reinvest Y Ihal 8, I RGN HUT W B Fhal & AR
TGOl arefl faea &1 @IS W duel 8, 98 IR Gdhdl § | T8 TR FAR ST
@I energy security €1 1 80 URHT oil requirement import &< &1 &H import I
P, B U I P resource DI monetise T A8l BN, I§ WBRI B oNAR U8
e 3R ' W SHHl AN R E T

MR. CHAIRMAN: Now, Question No. 124. ...(Interruptions)... It is very specific.

Please sit down. ...(Interruptions)...

SHRI K.K. RAGESH: Sir, it was not answered. ...(Interruptions)... 1 was talking
about 149 oilfields, which are going to be privatised. ...(Interruptions)...

Data regarding employment in Groups ‘A, B, C & D’

*124. PROF. MANOJ KUMAR JHA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) the data of total number of candidates who were offered Government jobs
in Group A, B, C, D in various Government Departments between May 2014 to May
2019;



